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ORDER
PER SHRI R.K. PANDA, A.M.
This appeal filed by the Assessee is directed against
the order dated 30.03.2015 of the Ld. CIT(A)-1, Hyderabad,

relating to A.Y. 2006-2007.




2
ITA.No.813/Hyd./2015 M/s. Sanathnagar
Enterprises Limited, Secunderabad.

2. During the course of hearing, the Learned
Counsel for the Assessee filed an application seeking
permission of the Bench for withdrawal of the appeal for
which the learned D.R. has no objection. Accordingly, the
same is accepted and the appeal filed by the assessee is

dismissed as ‘withdrawn’.

Order pronounced in the open Court at the time

of hearing itself i.e., on 10.05.2022.

Sd/ - Sd/ -

[LALIET KUMAR] [R.K.PANDA]
JUDICIAL MEMBER ACCOUNTANT MEMBER
Hyderabad, Dated 10t May, 2022
VBP/-
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